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CDnversion of the Civilian Indus-
trial Posts in the Proof and Experi-
ll1e.ntal Establishment, Balasore 

4717. SHRI SIVAJI PATNAIK : 
Will t)le Minister ofDEF~NCE be pleased 
to state : 

(a) whether the R&D Head quarters 
under the Defence Minish y have received 
any propos!!l to convert all the civilian 
indultrial posts in the Proof and Experi-
mental Establishment, llalasore to military 
combatant posts; 

(b) whether Government are aware 
that aboltt 700 civilian employees will be 
renierl:d surplus if this proposal materi-
alises : 

(c) whetherGovernmentareawarethata 
mass-scale discontentment has already 
started because of such a proposal: and 

(d) the reactions of Government to the 
said proposal? 

THE MINISTER OF DEFENCE 
(SHRI jAGjIVAN RAM): (a) Yes, 
Sir. This is only a proposal received for 
examination. 

(b) Yes, Sir. 

(c) Nothing has been reported so far. 

(d) Government is fully aware of the 
consequences of suoh a prOposal, being 
implemented. Therefore, it is being 
examined in detail, in consultation with all 
concerned. 

Minority Commission 

47 18 . SHRI llALWANT SINGH 
RAMOOWALIA: Will the Minister 
OF HOME AFFAIRS be pleased tostate: 

(a) the persons who have been ap-
pointed members of the Minority Com-
mission; 

(b) whether all the minority comm uni-
ties have been given representation on 
this Commission; and 
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(c) if any minority community has not 
been ~given representation, the reasons 
therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL). 
(a) to (c). The following have been 
appointed to the Minorities Commission 
and all of them belong to minority com-
munities :-

(I) Shri M R. Masani-Chairman. 

('2) Shri Justice M. R. A. Ansari-
Member 

(3) Shri.V. V. John --Member 

The Commission has to be -working 
b::.:ly which would keep in view the ligti-
ml.t~ interests of all the minorities. So 

.'long.p tha.t is assured, it does not matter 
whether all minorities are represented on it 
or not. . 

Ull~rnplDYm. .. mt Relief to the 
Unemployed 

4719. SHRI JYOTlRMOY BOSU 
"Will the Minister of PLANNING be 
"pleased to state: 

(a) whether his attention has been 
drawn to a new scheme announced by the 

'West Bengal Government in its 1978-79 
budget providing for unemployment relief 
·to the unemployed at the rate of Rs. 50 

.per month. 

(b) ifso, Government's reaction thereto; 

(c) whether the Central Government 
will consider to assist the West Bengal 
.G~tnment in implementing the said 

'Scheme; 

(d) whether the Central GO\ernment 
w~lt advise all the State GQvernmen ts to 
·a4opt and implement schemes of similar 
Jll4ltlfie j aud 

(e) if not, the reasons therefo'f ? 

THE PRIME MINISTER (SHRI 
},fORARJI DESAI). (a) No com-
tnqnication has been received from the 
Government of West Bengal, regarding the 
~cheme of unemploymentrel.ief to the 11n-

!'Qployed in the year J978-79' 

(b) and (c) . Do not arise. 

ij'd(d) No such proposal is under the eon-
I eration of the Government. 

\I. (e) The Government feel that paymcntof 
n:::nployment relief wauld not solve the 

problem of unemploymen"~. \Vhat is 
necessary is to prm'ide gainful employ'IIlent 
to the unemploved rather than gratuitous 
relief. The primary objective of the next 
phase of Dev lopment Plan would be the 
removal of unemployment and substantial 
und~r-cmploymcn t withi~ approximately 
ten yeal·3. Oll~ ofth...: pmnary objectives 
of the Five Year Plan 1978-83, which is 
at pres:n,t bein,'? finalised by the Planning: 
CommIssIOn. WIll be the creatiop u; .. uh-
stantial emploY'.nent opportwlitics in 
different sector." of the eConomy. The 
largest employmsnt potential lles in in-
tensive agriculture through expandcdirri .. 
gation, allied ::H;tivi tks like dair\' dcvelop-
m~nt, horticulture and forestoP·. rural 
works an:1 cottage and sm"all-scale'indus-
trei;;. :\lew jobs will also bo:! created bv 
inyt!stments in- infrn-structLlrc, PO,\·{;'r 
gener~lti Jl1 and the provi~ion ofaglicu:lt\!; al 

" inputs a~ well as in the service se;.;tor. The 
invc~tm~nt pdo:itic~ in the Cent, al and 
State Plans will b8 suinblv "c\'isC'd if. 
keepin,:{ with tile overall PL,o objectives. 

C. B. I. Investigation into Corrupt 
Practices by B. H. E. L. 

4720 DR. SUBR..AMAl~IAM S\'VAMY: 
WiH the :tvlinister of HOME AFFAIRS 
be pleased to refer to the reply given to 
Starred qllcstion Ko. 123 on the 1st March, 
1978 regarding C.B.!. invesligation into 
corrupt practices by B.H.E.L. and state: 

(a) the cxact date on \vhich the prd.i~ 
rnini~ry enquiry on illegal payments by 
BHEL was slarled by the CBI ; and 

(b) the exaet date on which the CBI 
communicated to lhe Minister of Industries 
that BHEL or its official had not made 
any illegal payment for contracts. signed 
with Libya and Saudi Arabia? 

THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH) : 
(a) and (b). A Preliminary Enquiry 
case wa<; registered by the CnI on 27-8-J977 
against some officials of the Bharat Heavy 
Electricals Limited and others on three 
allegations, the first two of which were 
about alleged illegal payments in rdation 
to BHEL's contracts in Libya and :MaJaya-
sia After the Preliminary Enquiry was 
registered, the Secretary, Heavy Industry, 
clarilied cerlain points in respect of the 
first two allegations; and it was dl'cickd 
thereafter that inquiries for the present 
w'ould be unde only in respect of alkgation 
No 3 In the light of the above, the Clli 
intimaTed to the Ministrv of IndUSlrv 
on 24-11-77 that they were not making any 
inquiries rt'garding the first two allegations. 




